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I shall also read the answer in
English.

(a) and (b). Yes. There has been
a large increase of Muslim popu-
lation during the last 10 years., There
may be a number of causes for this
increase, but it may also be partly
due to migration from East Pakisian.

(c) Measures which have been
taken and are being taken are the
following:

(i) prosecution and deportalion
under the appropriate law.

(ii) strengthening the border out-
posts and checkposts;

(iii) increasing the mobility of the
border outpost personnel.

(d) Enquiries have been made
from the Government of Assam. The
information is stil] awaited.
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Shri Vidya Charan Shukia: May I
know if certain allegations have been
made by responsible persons of
Assam that the Government servants
in Assam have been taking a commu-
nal attitude in this matter, and if so
may I know whether these allegations
have been enquired into and what
facts have been found?

Shri Lal Bahadur Shastri: No such
allegations have been made and sent
to us. I do not know what statements
had been made in Assam. If any
such statement has been made it is
for the State Government of Assam
to deal with that.

Shri P. C. Borooah: May I know
whether any proposal has been sub-
mitted by the Government of Assam
for checking this infiltration? If so,
what steps Government have taken on
that?

Shri Lal Bahadur Shastri: Certain
proposals have come to us from the
Assam Government; and we have
agreed that those proposals should
be implemented. We have also said
that the Government of India will
give them the necessary financial
assistance for the implmentation of
these proposals.

8hri Basumatari: May I know whe-
ther it is a fact that in certain quar-
ters in Assam It has been alleged that
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the present State Government is not
in a position to come to an actual
ascertainment of the infiltration and
what steps....

Mr. Speaker: The latter part of
the question was not clear. Will the
hon. Member kindly repeat the ques-
tion?

Shri Basumatari: May I know whe-
ther there is a complaint from certain
quarters of Assam that the present
State Government js not in a position
to ascertain the actual flgures of in-
filtration and whether the Government
of India has taken any steps to as-
certain that so as to meat the com-
plaint?

Shri Lal Bahadur Shastri: 1t is true
that the Census figure were to be
calculated and looked into by us; and
it was difficult for the State Govern-
ment to give any exact dgure in this
regard. But, we have now got these
figures and we are sending the neces-
sary information, facts and figures, to
the Assam Government for their com-~
ment,

Shrimati Jyotsna Chanda: I want
to know from Government as to when
they expect to get the number of
Pakistani nationals who acquired the
rights of Indian citizenship?

Shri Lal Bahadur Shastri: We can
get these figures; but I have not got
those figures here.

Shri D. C. Sharma: Is it not a fact
that the Pakistan Government is en-
couraging this infiltration into Assam
so that Assam becomes a Muslim
majority area, to be absorbed ulti-
mately into Pakistan?

Mr, Speaker: That won’t be a fact
to be elicited. Shri Hem Barua.

Shri Hem Barua: May I know whe-
ther Government are aware of the
fact that in the process of screening
undue harassment is being caused to
those people who have migrated from
East Pakistan and have been perma-
nently settled in Assam?

Shri Lal Bahadar Shastri: Harass-
ment to those who have come from
East Pakistan?
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Mr. Speaker: Certain persons have
come here to this side. They have set-
tleq down permanently and acguired
citizenship right also; but they ate
unecessarily being harassed by our
Government.

Shri Lal Bahadur Shastri: That is
not so. Those who have come with
valig permits are allowed to stay on
till] the period mentioned in the
permit expires. But, i? they exceed
the limit, naturally, action will have
to be taken. We do not want those
people to stay on and exceed the
period for which they have been
allowed to come and stay here.

Coal From Pakistan
o+

{ Shri D. C. Sharma:
*202. { Shri Indrajit Gupta:
|_ Shri Morarka:

Will the Minister of
Fuel be pleased to state:

Mines and

(a) whether a proposal for impor-
ting low-grade coal] from West
Pakistan to meet the fuel needs of
brick kiln industries in Punjab and
Rajasthan is under consideration;

(b) whether there is a shortage of
this type of coal in the country; and

(c) if so, the details of the propo-
sal?

The Minister of Mines and Fuel
(8hri K. D, Malaviya): (a) to (c).
There is no shortage of low-grade
coal for bdbrick-burning purposes in
as much as there is adequate produc-
tion of this quality of coal. Shortages
in consuming centres in Punjab and
Rajasthan, etc, however, arise from
difficulties of rail movement, particu-
larly because brick-burning coal is
practically the lowest in priority for
the purpose of wagon allotment.

At the last Indo-Pakistan Trade
Review held in December, 1961, the
Government of Pakistan made an
offer to export 10,000 tons of brick-
burning coal per month to northern
parts of India. The offer, howaever,
_could not be accepted because of the

APRIL 28, 1062

Oral Answers 1938

comparative high
coal,

cost of Pakistan

Shrt D. C. Sharma: May 1 know
if any kind of coal, low, medium or
high grade, is being exported from
Pakistan to our country for the pur-
pose of meeting the coal shortage?

Shri K. D. Malaviya: So far we
have not imported any coal from
Pakistan.

Shri Oza: Is the Government of
India negotiating with the Polish Gov-
ernment to import some coal?

Mr. Speaker: This questiomn relates
to Pakistan.

Shri Morarka: What steps are the
Government taking to meet the re-
quirements of low grade coal in the
northern India, particularly the
Punjab and Rajasthan?

Shri K. D. Malaviya: Government
are having a fresh look at the ques-
tion of bringing coal from mining
areas to distant areas. We hope that
soon the position will very much im-
prove. Just now all that I can say
is that emphasis is laid on the rail
movement with a view to see how
much we improve the transport of
coal by rail.

Shri K. R. Gupta: May I know that
the main difficulty in coal movement
for Rajasthan is due to the tranship-
ment from Dbroadgauge to metre
gauge?

Mr. Speaker: That is quite a
different thing altogether.

Shri S. M. Banmerjee: I want to
know if any detailed scheme is being
chalked out 1o see thai coal situation
in the country and the scarcity con-
ditions in places beyond Mogaisarai
is mitigated?

Mr. Speaker: This is not a general
question; this relates to imports frem
Pakistan. Next question,

Shri Shyam Lul Ssraf:' 1 wanted to
ask some supplementsry questions





